
BEFORE 
HON’BLE JUSTICE S.R. SEN 

WP(C) No. 285 of 2012 
 

16.05.2014 
 

  List this matter on 22.05.14 as suggested by the 

learned counsel for the petitioner. 

  The learned counsel for the respondent is not present. 

  List it accordingly. 

 

      

         JUDGE 

 

 

V Lyndem 

 

 



BEFORE 

HON’BLE JUSTICE S.R. SEN 

CRP No. 38 of 2012 

 

16.05.2014 

 

  On the request of Mr. L Darnei, the learned counsel for 

the respondent the matter is adjourned on the ground that Mr. GS 

Massar, the leading counsel is not well. 

  Mr. ODV Ladia, the learned counsel for the petitioner is 

present has no objection. 

  List this matter after 2(two) weeks. 

 

      

         JUDGE 

 

 

V Lyndem 

 

 


